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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Seventh Session
BULLETIN—PART I
(Brief Record of Proceedings)
Monday, December 5, 2022.
No. 85
The Assembly met at 9.00 a.m. with Mr. Speaker in the Chair.
National Anthem was sung before the commencement of the proceedings.
Questions :

Four Questions in the list of Questions posted for the day were answered orally.

Obituary Reference :

The Speaker made reference on the demise of Prof. N. M. Joseph,
K. Muhammedali, Aryadan Muhammed, Kodiyeri Balakrishnan, Punalur Madhu
and Venganoor P. Bhaskaran former members of the Kerala Legislative Assembly.
As a mark of respect to the deceased, the Members stood in silence for a while.

Panel of Chairmen :

The following Members were nominated to the Panel of Chairmen for the
current Session of the Assembly.

1. Smt. U. Prathibha.
2. Smt. C. K. Asha.
3. Smt. K. K. Rema.

Adjournment Motion:

After hearing the Minister for Local Self Government, Rural Development
and Excise, the Speaker withheld consent to the moving of an adjournment motion
given notice of by Shri. P. C. Vishnunadh and five other Members regarding the
serious situation reported to have arisen consequent to the anguish and
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dissatisfaction of the youth in the State due to the appointment of Lakhs of daily
wages and contractual appointments in Government, Semi-Government and Public
Sector Institutions disregarding the PSC and Employment Exchanges.

[During the walkout speech of the Leader of Opposition, the Members
belonging to the Opposition shouted slogans and tried to disrupt the proceedings.]

Calling Attention :

1. Shri. Kadakampally Surendran called the attention of the Minister for
Ports, Museums and Archaeology to the necessity to resolve obstructions faced by
the construction work of the Vizhinjam Port Project by addressing the concerns of
local residents and fishermen. The Minister made a statement thereto.

[The second notice in the list of business was not moved. The members of

the opposition parties continued the protest.]

The Matters under Rule 304:

The answers to the matters, notices for which was given by the Members
under Rule 304 were laid on the table;
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Papers laid on the table :

The following Ordinance was laid on the Table.
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Legislative Business :

(1) Smt. J. Chinchurani, Minister for Animal Husbandry and Dairy

Development

introduced The

Kerala Veterinary and Animal

Sciences

(Amendment) Bill, 2022 and moved that the Bill be referred to Subject
Committee-I. Then the Motion was adopted without any discussion and the Bill

was referred to the Subject Committee-I.
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(2) Shri. K. N. Balagopal, Minister for Finance on behalf of the Chief
Minister introduced The Kerala High Court Services (Determination of Retirement
Age) Amendment Bill, 2022 and moved that the Bill be referred to Subject
Committee XIV. Then the Motion was adopted without any discussion and the
Bill was referred to the Subject Committee XIV.

(3) Shri. P. Rajeeve, Minister for Law, Industries and Coir introduced The
Kerala Cashew Factories (Acquisition) Amendment Bill, 2022 and The Kerala
Khadi and Village Industries Board (Amendment) Bill, 2022 and moved that the
Bills be referred to Subject Committee IV. Then the Motion was adopted without
any discussion and the Bills were referred to the Subject Committee IV.

The House adjourned at 11.38 a.m. to meet again at 9.00 a.m on Tuesday
December 6, 2022.

A. M. BASHEER,
Secretary.



